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enterprises have felt the need for ap­
pointing senior retired officers as ad­
visers and Consultants for limited 
periods in order to take advantage of 
their vast experience for business pur­
poses. These apointments are not ex­
pected to affect the career prospects 
of young people. The information 
available in regard to such apoint­
ments is given in the Statement laid 
on the Table of the House. [Placed in 
Libirary. See No. LT-1589/78].

Re-appointment of retired Chief En­
gineers, General Managers, Managing

Directors and Chairmen of Public 
Undertakings

620. SHRI NATHUNI RAM: Will
the Minister of FINANCE be pleased 
to state:

(a) the number of retired Chief 
Engineers, General Managers, Manag­
ing Directors and Chairmen of Public 
Undertakings who have been re-ap- 
pointed either in the undertaking they 
were serving before retirement or 
other undertakings as Consultants or 
Advisers;

(b) the names of persons appointed 
in each Public Undertaking during the 
last three years;

(c) the reasons for appointment of 
retired persons to these posts when a 
number of young people are available; 
and

(d) whether any scrutiny is made 
by the Bureau of Public Enterprises 
for making such appointments to the 
Public Undertakings?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H. 
M. PATEL): (a) to (d). The appoint­
ment of Senior officers to posts in 
public enterprises carrying a pay scale 
of Rs. 2500-3000 and above aftet* they 
had attained the age of 58 years is 
to be resorted to only in exceptional 
cases where internal expertise of the 
requisite calibre is not available. Such 
appointments required the approval of 
Government. Some of the public
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Susar deals by Former Chairman of 
S.T.C. :

622. DR. V. A. SEYID MUHAM­
MAD: Will the Minister of COM­
MERCE AND CIVIL SUPPLIES AND 
COOPERATION t>e pleased to state:




